4199 Motion Under AGRAHAYANA 5,
Rule 388

Order, order. We will now take up
the next item.

Shri §. M. Banerjee: I have already
given you a Resolution. Will you
give your ruling on that? The argu-
ment iz that since there is no motion
before the House, 50 it cannot be sus-
pended. Taking advantage of it—I
wanted to fill up the vacuum—I gave
you the Resolution. ... (Interruption).

Mr. Speaker: How can that be done?
We now take up the other business,

Shri M. L. Dwlivedi (Hamirpur):
I want to move my motion.

Shri Bhagwat Jha Azad: There is a
motion on the Order Paper; that
ought to be allowed to be moved. We
had asked the consent for moving the
motion to suspend rule 30. There is
a motion to suspend rule 30(2). That
should be allowed to be moved.

Shri M. L. Dwivedl: I want to
move thig motion . . .
Mr. Speaker: That can only be

moved if the first one is carried. Un-
less the first one is carried, how can
the second one come in?

Shri Bhagwat Jha Asad: There Is
no question of first one being carried.
Some of the Members hold that it s
by the suspension of rule 30(2) only
that it serves the purpose. That only
comes when Mr, Tiwary does not
move the original motion. But a
Member who has given the motion
wants to move that. You allow this
motion to be moved Let that be
moved.

Mr. Speaker: Which
want to move?

ome does he

Shri Harl Vishnu Eamath: Once it
is adjourned sine die, it is not belore
the House.

Mr. Speaker: Which
want to move?

one does he

Shri M. L. Dwivedi:
move this motion.

I want to
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Shri Bhagwat Jha Aszad: It s in the
Ordd Paper.

Mr. Speaker: Which one? This con-
fusion should be avoided. Let me
understand it,

Shri M. L. Dwivedi: Ttem 15 of the
QOrder Paper:

“That rule 30(2) of the Rules of
Procedure and Conduct of Busi-
ness in Lok Sabha be suspended
in its application to the Resolution
regarding India quitting the Com-
monwealth moved by Shri
Bhagwat Jha Azad on the 24th
September, 1965, further debate
on which was adjourned on the
12th November, 1965."

I want to move this motion.

Mr. Speaker: What did Mr. Tiwary
do?

Shri M. L. Dwivedi: He said rule
30. He moved something different.
I want to move the motion which s
on the Order Paper.

wEw AR wga weer, i
rogqr @t g
It is held over till Monday. We now
take up the other business. BShri
Krishna Deo Tripathi—he is absent,
Then, Shri Raghunath Singh.

15.27 hrs.
RESOLUTION RE. MODERNISA-
TION OF INDIAN NAVY

Shri Raghunath Singh (Varanasi):
Mr. Speaker, Sir, I beg to move:

“This Housc s of opinion that
immediate steps be taken to deve-
lop and modernise Indian Navy
in order to make it effective.”

# =7 fveT T} TEE TS Y
BT ¥ 4 WA T A
fe aog d€F9 g W Il @
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1528 hrs.
[Sumx P. K. Dxo in the Chair]

Bhri Harl Vishna Kamath (Hosh-
angabad): Let us all congratulate the
new Chairman on hie elevation.
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[SHHr VioYa CHARAN SHUKLA in the
Chair]
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Mr. Chalrman: Resolution moved:

*This House is of opinion that
immediate steps be taken to
develop and modernise Indian
Navy in order to make it effec-
tive”,

Shri Shree Narayan Das (Dar-

bhanga): I beg to move:

“That for the original Resolu-
tion, the following be substitu-
ted, namely:—

*This House cally upon the
Government to appoint a Com-
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mittee immediately to suggest
ways .‘d means for developing
and modernising Indian Navy so
that it may be in a position of
playing an effective role in any
emergency Wwith instructions to
report within three months",

Mr. Chalrman: Both the original

Resolution and the substitute Reso-
lution by way of amendment are be-
fore the House.
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Iy Fary fw feg afed & &w
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Shri P, K. Deo: (Kalahandi): Mr.
Chairman there can be no two opi-
nions that this country with its mari-
time past and with its glorious re-
cord of maritime history could have
a very well equipped navy, I en-
tirely agree with the hon. Mover,
Shri Raghunath Singh, that a visit
to any South-east Asian country
would convince anyone about the
extent to which our cultural and
commercial contacls spread to those
distant lands,

Those who were destined to rule
this country made this blunder of not
having a very well-equipped navy.
Though the entire Indian Ocean was
exposed to the piracies of the Portu-
guese, the British, the French and the
Spaniards, still they never cared to
have a very good navy. Rather they
expected that the dang would be
coming from the north-west.

The complexion of the situatiom
hag now completely changed. Our
northern border is now more vulner-
able than the sea-coast, with neigh-
bours like Pakistan and China. I
do not think that in going ahead with
streamlining our navy, we should
neglect our army and the air force
which are all the more important for
the purpose of guarding our north-
ern border.

15:59 hrs.
[Mg. DEPUTY-SPEAKER in the Chair)

It is very important that we must
have a very capable navy. Pakistan
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g0t a submarine for a certain pur-
pose, for training and so on. But we
are very sorry to learn that it is
being used for aggressive designs
against this country. The Pakistam
press had been boasiing that its one
single submarine completely paralyv-
sed our navy. While I am not pre-
pared to believe those claims, at the
same time we also want to have our
own submarines fitted with the latest
gadgets like Polaris br other power-
ful missiles.

16 hrs.

I quite agree that the dockyards at
Mazgoan and Garden Reach should be
streamlined, and the shipbuilding
yard at Vishakapatnam should he im-
proved, so that we can build our own
frigates and improve the tonnage of

2 Indian Navy. At the same time,
we should not over-emphasize this
point and say that the defence of the
Indian Ocean iz the concern of the
Indian Government. It is mnot. OQur
territorial waters extend only three
miles or six miles, I am not sure. But
the installation of the Britisli defence
establishment in the Chagog Islands
has created a good deal of indigna-
tion and anger in this country, and I
associate myself with those sentiments.

Sir, I feel that to have a very effi-
cient Navy, we should make our
people more sea-minded, so that more
naval wings of NCC should be started
in the various schools established in
the maritimc States. It is no use
starting such schools in the Punjab
or Madhya Pradesh which are land-
locked. In maritime States like
West Bengal, Orissa Andhra Pradesh,
Madras or Kerala and others we must
start in schools the naval wing of
NCC and that will create a liking in
the minds of the boys to go in for the
Navy.

My remarks in this regard will not
be complete unless 1 mention the stra-
tegic importance of some of our is-
lands like the Andamans. If you look
at the map, the Great Nicobar Island
is onhr 70 miles from the nurﬂ:ern tip
of B tra, and been
equipped with Russian lubmu‘lnﬂl.
1930 (Ai) LS—8.
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The entire situation in Indonesia is
now§1 the melling pot, ang we do not

know' whether the PKI (The Commu-
st Party of Indoncsia) or the army
is going to come up, but 1 must say
that the way Indonesia behaved in the
Indo-Pakistan conflict rather surprised
us. We had been a very good friend
of Indonesia all along in her conflict
against imperialist Powers. We had
been giving al! support, India went
all out, but at the time of trial, In-
donesia completely betrayed us. Se,
we should not Jose sight of Indonesia
on the one side and Pakistan on the
other side.

It has been brought to my know-
ledge thal one naval establishment
has been established at Port Blair,
that is NS Jarawa. I do not think that
it has been properly manned or has
been manned by sufficient number of
staff. 1 expect thal our naval post
at the farthest end of India should be
very well equipped. In season  and
out of season we find that Chinese
fishing bouts come and fish in our
territorial waters near Andamans,
and we have notl got fast enough ships
which could chase them and catch
hold of them, The other day a fishing
boat from Taipeh wag caught and it
was left at Port Blair. So, all these
things have to be considered. If INS
Jarawa is to function effectively, we
must have a well-equipped naval
establishment in the Andamans.

Mr. Deputy-Speaker: Shrimati
Sharada Mukerjee. Each Mcmber  to
take five or six minutes. The time al-

lotted is only 14 hours.

Shrimati Sharada Muokerjee (Ratna-
giri): 1 would like to congratulate
Shri Raghunath Singh on  having
brought up this resclution.

1t is gurprising how little has been
discussed about the Navy in the House,
Some time ago I met a naval officer,
and while other officers were talking
of the nuisance of M.P's’ questions,
the naval officer there said, *We do
not have to worry, we are at sea”
The fact is we are also at sea  about
them. Nobody has thought about if,
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nobody has really discussed it. So Shri
Raghunnath Singh has to be congra-
tulated.

Before I go on to the modernisa-
tion etc, which is a very expensive
process and has to fit in with our
capacity to finance the Navy, Air
Force and Army in the order of
privrities, I would like 1o stress one-
thing which can be, I think, achieved
without much expense. Since 1847,
though there has been a complete re-
thinking in the other services, I am
sorry to notice that there has been
very litile rethinking in the Navy.
Even today, when excrcises are car-
ried out, they are carried out in liai-
son with the British Navy in the
Mediterranean etc. It is the same
thing with regard to training, with
regard to equipment and even with
regard to the officers uniforms. In
the Army and Air Force at least,
after independence the uniforms have
been remodelled and changed to suit
Indian conditions, but in the Navy
they still wear what is called the
monkey jacket. It is a little coat
like a little jacket, and very tigm
trousers, and this is the unitorm of
the Royal Navy. In 17 years if the
Navy has not advanced to the ex-
tent where even the uniforms of the
officers have not been  remodelled,
you can imagine how little rethinking
has been done in the matter of other
things,

We should have today the same
kind of planning in the Navy as we
are having in the Army and Air
Force, and the policy of non-align-
ment ete.. which we follow must be
reflected in th+ planning of the Navy.
Therefore, I would request the Min-
ister that even if the modernisation
process is expensive, he might consi-
der at least the procurement of ships
ete., not only from Britain,

We know to our cost that some
years ago we were landed with an
sircraft carrier, the tropicalisation of
which has cost us more than the
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purchasc of a new aircraft carrier
would have. Not only that.  With
only one air craft carrier for the
entire sea coast, it is not going to be
much use to us. It has also to have
six special type of aircrat. So, the
Nuvy aulso had to have an air force.
The pilots for theese aircraft for the
Vikrant could not be taken from the
Indian Air Force, but we had to have
a separate little air force, It is all
right when you have a fleet of alr-
craft carriers, there you can have
special types of aircraft, special types
of training ete., but I cannot under-
stand why some of the -pilots cannot
be secuonded from the Indian Air
Force to the maval aireraft; because,
in any case, what is the duration of
a pilot, what is the lifespan during
which he can fly? He can fly pro-

bably eight or nine years. Then,
what happens to him? To what use
can he put the experience he has

gained? If he is seconded from the
Air Force to the Navy, then he can
come back to the Air Force and
utillise the experience he has had,
but that is not to be. The British
Navy had an aircraft carrier in the
last war and they had certain types
of pilots who were used. Therefore,
the Indian Navy, having one aircraft
carrier, had to follow the Britie™
pattern.

So, the first thing that the Navy
has to do is to break off from this
long and well-established link with
the British Navy.

One more point. There should be
some kind of a plan whereby the
merchant marine can work with the
Indian navy if we are in a time of
crisis. We cannot afford to have a
big enough navy but we can certainly
have some plan, some kind of a link
brtween the merchant marine and
the Indian navy so that they can func-
tion together in trouble. For God's
sake, please do not carry on Rule
Britania in the Indian Navy; let us
have Rule India’,
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Shri Indrajit Gupta (Calcutta
South West): Mr. Deputy-Speaker,

nobody would be happier than I if
Mr. Raghunath Singh’s very enthu-
mastic and persistent desire that we
should have a big and strong navy
could be impl ted. The troubl!

is that we have to deal with realities
and we have to function within cer-
tain limitations. Our country being
as it is, and therefore in the system
of priorities it is inevitable that the
Army and the Air force have to be
given much greater priority than the
Navy because eperience has shown
that mainly our land borders in the
North, east and the west are threat-
ened today rather than the coastlines.
Then, apart from the flnancial limita-
tions, the main limitation in the way
of doing whatever is possible within
our limited resources is, as Mrs.
Sharda Mukerjee pinted out, the ina-
bility to change our thinking. Our
thinking on the subject has remained,
1 do not say within a monkey jacket—
to use Mrs. Mukerjees expression—
but within a strait jacket. After what
has happened in August and Septem-
ber, it gives one food for thought.
Omly last year our Navy had parti-
“pated In th~ annual joint Com-
monwealth naval exercise,

Bhri Raghumath Singh: Pakistan
also was there.

Shri Indrajit Gupta: The annual
report of the defence ministry takes
great pride in recounting the fact that
seven ships of the Indian Navy and
2500 men participated in these joint
exercises with units of the British
Mavy and the Pakistan Navy. This is

the way we are going on. 'What ls
the total result of it al1? When hos-
tllities broke out, some Pakistani

eruiser or destrnyer or something
sneaks un stealthily ¢ Dwaraka port;
bombards it and gets away with im-
punity and we are not able to do
anvthing.  These are our partners
with whom we are havine joint exer-
cise< yrar after wear. This kind of
thinking is persisting.
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Then, the aircraft carrier, Vikrant,
which  Mrs. Mukerjee mentioned.
Some‘:dy sold us a white elephant
at that time. This aircraft carrier is
not only expensive to maintain
Everyone knows that it is quite vul-
nerable; it is the most vulnerable of
all vessels, of all targets. Also, re-
garding the fleet air arm—we call it
very grandioguently by the name of
fleet air arm-—it means planes which
are to function from the aircraft car-
rier. As far as I know the negotia-
tions which we hag carried on with
the British primarily to get a suitable
aircraft for this fleet air arm, the Sea
Hawks and other fighters, have not
come to the extent to which we had
required them and asked for them.
I do not know where this is based or
how often it sallles forth into the
waters of the ocean, but we cannot
use it in any case, It is primarily an
offensive weapon which is used to
strike enemy objectives on a terri-
tory where it is not possible to land
our army or air force and the aircraft
carrier lies alongside in the waters
and uses its air arm to bombard ob-
jects ashore. We are not carrying
out that kind of offensive operation
at the moment anywhere. T say that
we must get out of the strait jacket
of thinking. I would demand that
the first thing is, it was the duty of
the government to tell us and to as-
sure us after the recent hostilities
with Pakistan and the role Britaln
played in these hostilities that in fu-
ture joint Commonwealth exercises
of a military nature, whether naval or
army gr any other, would have to be
stopped. T think it is a national dis-
grace that we should continue to par-
ticipate In these cxercises: T hope it
will not be done in the future. Se-
condly, wr have made this asreement
with the British commercial firms for
the manufarture of Leader rlasc fri-
gates In the Mazagaon dock In the
year 1087, if that work goes on aceard-
Ing to schedule. Thls moming dur-
ing the questian hour, poor Mr Rog-
huramalah wae trvine to  exn'ain to
us the fate of all these rommercial
agreements for military hardware At
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the moment orders worth £7 million
are outstanding of which orders worth
£500,000 have been supplied. Whether
the balance will be supplied or not is
completely in the dark and nobody
knows, Is the Minister of Defence
Production in a position tp assure
all of us that even this limited agree-
ment with Vickers Armstrong to com-
plete this project will actually be
carried out &s per schedule. It is not
within the capacity of Mr. Thomas, 1
think, to give a firm assurance to this
House, Therefore, it is a very serious
matter. We have ng capacity in this
country for making adrquate steel
plate for the hulls of vessels.

As a result of that even the ordi-
nary civilian vesscls to be produced
from the Vizag shipyard are lagging
behind because we have not got the
cpacity for these plates; we have to
depend entirely on imports. There is
no proper steel plate mill in the coun-
try except Rourkela and that does
not function properly. In these cir-
cumstances what are we to do? We
have to concentrate primarily on two
things. One s, to develop whatever
capacily there js in the country to
make small vessels like frigates or
torpedo boats and that kind of thing.
We cannot go beyond that, And se-
condly, to acquire whatever vessels
we can, whatever the naval experts
would like to give priority to, from
friendly countries that are prepared
to give them to us on favourable
terms. 1 am happy that some agTee-

ment has recently been s1gned with
the Soviet government for the sup-
ply of sub-marines; we do not know
the details about it yet. But we have
now passed the stage of cryfsers,
battle ships; we canngt mnnufm:ture
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The first thing is to break with the
old type of thmkms and ger. out of
thig 1t al-exercises
racket which goes on frnm year to
year. Through them I think much of
our naval secrets are also divulged,
through Britain and by other mem-
bers, to the Chinese and the Pakis-
tanis. This thing should be stopped.
We should develop our own jndepen-
dent capacity for torpeds boats and
frigates and that kind of light craft,
and also try to get submarines or des-
troyers—because the destroyers we
have areg completely obsolete—from
countries which ars prepared to help
us on a friendly bavis. That is the
only way in which we should pro-
ceed.

Shri Ravindra Varma (Thiruvel-
la): Mr. Deputy-Speaker, I support
the motion which has been so ably
moved by my hon. friend from Va-
ranasi. In fact the House must be
indebted to him for the persistent
way in which he has been marshalling
facts and drawing the attention of
the House to the extreme urgency
with which the country has to turn
to the task of strengthening our Navy.
My hon. friend who spoke before me
said that our land frontiers are more
vulnerable and it has been proved
right that we devoted gur attention
to the building up of our strength to
meet aggression on the land frontiers.
But a nation cannot ignore any of its
frontiers.  Vulnerability, whether it
is on land or air or sea, iz & sign of
weskness. After all the facts of geo-
graphy cannot be wished away by
anyone. Our country has got 3500
miles of coastline; and that is some-
thing which no one cgpn ignore.
Sir, :,t is again necessary for us tore-
r that we are living today in

them, and they are th lves he-
coming obsolescent, and we cannot
go in far polaris missiles and nuclear
missiles, and at the moment nobody
will glve them to wus.  Therefore,
whatever plans we have for the deve-
lopment of the navy must be realistic
‘and within our limitations.

times when we do not seek imperial
protection or interference. If, in the
past, emphasis was laid on the stren-
gthening of our land forces, and in
recent davs emphasis is being placed
the strengthening of our aerial forces,
India cannot ignore the fuct thet the
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vulnerability of her seas is increas-
ing, is bound tp increase, because of
political, international factors. When
Britain was responsible for the de-
fence of this sub-continent, Britain
could take care of the defence pyra-
mid on the oceans. Singapore was
under the British; there was a naval
base in Singapore; Aden was under
the British., The Cape of Good Hupe
was protected by the British; all en-
trances to the Indian Ocean were pro-
tectrd by the British. It is true that
India at that time did not have a
very big navy to boast of, but there
was no doubt that India, which was
part of the British possessions, was
protected by the strength of the Bri-
tish Navy.

Today, India is free, and we are
proud that we are free; but when we
are free, we must also take upon our-
selves the responsibility that devolves
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leaving them aside, he sald China
has aﬂi;mbmannes Indonesia has six
submnarines and Pakistan has one,
whith has been lent to her for use;
perhaps he is unaware of a much
more scrious development that has
taken place. It hag been reported
that two of these six submerines
which the USSR has given to Inde-
nesia are now with Pakistan, that
Indonesia, as a result of her decision
to help and assist  Pakistan in her
fight ugainst India, {s lending the mer-
viees of two of her submarines to
Pakirtan, and they are today under
the operational command of Pakistan
with mixed crews. I would like the
Government to assurg thy House that
sufficient steps are being taken, suffi-
cient measures are being taken, under
such circumstances, o increase the
strength of our naval forces.

For lack of time, it may not be

on us as a result of that freed It
is not possible for us to hope that the
naval base of ritain will rest for all
time at Singapore. We do not want
that to happen. We do not think that
the people of Aden must be denied
their legitimate aspirations for free-
dom. We know that South Africa to-
day is a hostile country, Who then
will guard the gates and plug the
loopholes in the Indian Ocean? Who
will see that the Indiem Ocean iz not
exposed to anemy naval action? Who
then will take the responsibility for
protecting the coastline of pur coun-
try? Unless, therefore, even at this
hour. we turn our attention to the
necessity, consistent with our resour-
ces, to build up our navy, we will be
ignoring s very important element
in our defence which we can ignore
only at our peril.

Sir, 1 do not want tp take the time
of the House by giving statistics as
my hon. friend the Member from Va-
ranasi has done, He has produced an
armada of facts and some imaginary
details before the House. (Interrup-
tion). T deliberately used the iord,
because some of the things that he
said will have to be proved, unlem
history is rewritten in Banarss. But

pussible for me 1y deal elaborately
with the messures that have to be
taken to strengthen our navy.

My hon. [riend, thy Member for
Ratnagiri and the hon. Member op-
posite, the Member for Calcutta South
West, who spoke before me, referred
to the need for free thinking, far a
new way of thinking, and the neces-
sity to delink our plans from the
plans and projects gnd programmes of
those on whom we cannot depend. It
has already been proved that we can-
not depend on British assistance for
sirengthening our navy.

Mr. Deputy-Speaker: The hon,
Member's time is up.

Shri Ravindra Varma: T shall finish
in two minut It is, theref: ne-
cessary for us today to think in !l. rms
of securing assistance from every
source from which we can get |it,
from the USSR, from Yugoslavia or
from any other country which Is in
a potition to help us with submarines,
Destroyers, frigates and aircreft car-
riers.

Sir, T would refer only to one more
important point befor 1 conclude
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That js again a point which has been
refecrred to briefly and summarily
by my hon. friend, the Member for
Varanasi, the need to gee that we
have enough shipyards in thiz coun-
try which will enable us to produce
frigates and vesscls of the kind which
could be used in war and in peace,
in defence as well as trade, and in the
dofence of irade. Here, we could say
that the Government does not have
much to commend itself to the House.
I have only to refer to the sad story
of the Cochin shipyard which has
been hanging fire for 15 years. 15
years of prucrnstination, delay, and in-
efficiency, These years are & monu-
menial testimony to the lethargy, and
lack of forethought of the Govern-
ment in this regard. With such lack
of forethought, it would not be pos-
gible for us tp think in time and take
the measures necessary to strengthen
our navy. I hope that this lack of
forethought will be a thing of the
past and that with a new dynamism
and dedication we will devote our
energies to strengthen our navy so
that our seas too may cease to be
wulnerable.

oft oF (Aroia) ¢ & g foe ot
TS fag A WY g9 v 6 WA
¥ fat gfes war{ g 9g T
@ gt fawm & fom W w
TEA CE GEA W SqE W{IHER
fer 21 18 & & Ww ¥ wikg
& @0 § AT@ & W 1 qnre
wrf &, W1 oo el wmwawal
* g wifgs, T geefom 97
wafvg @ &Y 1 99 TaE aEr
b aw gur A s @ oA oaw
ot wE o sEe friw @
aeqy A7 Tl § IEY ®W  TER
wrE saErgr gt Af & @
7 qfFa FT 9 W FT gEe
gUT AT WA qF &N AT 9T auvar
a5y fear | a@ WY R a9
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& g w7 w1 faar § 1 e die, e
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HTHFA ERT qq FEETT L7 a7F oA
i 1 A TEwE gE g Teew
TR &1 qF T TR § W AT @
(&

wEwTA # At (o g e o & I
WA F1 qamar ¢ % agi fagar 5 A
TTF 7 TR T TR §, WO L AR
#7831 @1 & 1 D W A s Ay
P @ SR g AT 9T agi T gy
a3 ¥ K o fag ot wr oY
wgAT ATEA § AT o A ET A g
£qT & T § A N w<fe farfrr & saw
ot § I & g &) avs A ema 5
Faw wrgmw faad g § 374 & o S
w1 ST gAfEesw g1 1 ) W WA
& 4 w9 I, A & ey Wiy,
agt fowt wrge ¥ et frZw o1 s
FIT LN @& | AT R AT AT AT Y
arfgg , woa 71 s ) aifgd dfe
qG-ATY WTEA AT AT qET TWw AT

g arfgd

fedw fafaea #1 qqew o
1964— 65 WAL gTq H & | 39 & finirew
FarrHorfaarge

“The necessary agreement has
been signed with the foreign
collaborators and it is anticipated
that the Frigate will join the
Navy between 1971 and 1973."
1971 W 1973 % Tg® w1 gy ?
wraa? wifgy e smenfaiT o ot g
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fedr foaré {afwde 2 ag afe
¥ & A fore 17 fntow (et it g
F dare fwg o1 w7 g1 @1 wroe AAT
w0 FY wifow s arfgy | w0 A
A (e agt & w1, wEr | gfaar i
@i & glagre, ol wre (aq et o
T, ST ¥ AT e agl i A, faa
Wi forer 2o & Fuey g wet wrm Ao
urr &4 71 o 39w S o o1 oY
&1 % guRaT § a7 ow weer mew
§ ) o fag 7 &1 agd o1 N mrARe
1 GHeT § A% A1 w=er §, afey o
o Awy fw o ¥ fead & ooy
g:

“Only 7 naval officers were de-
puted abroad for training courses
in specialised and technical
fields. Another batch of 11 sailors
was sent for submarine train'-we
in the UK.

o %o ¥ ¥A® 1) AW W MM
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WAL H 7 W AR H A Ty
£\ 30 wET 9T ot ws fwar aan
¥ 3a ¥ pwrae & ot AT 77 A femn
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£ f% g1 Towqwm %1 sary F v gu
WET K7 A F) ATF AT KL E §
X ¥ A i wrew fd T g1 Ew
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St TgAy fag 3t weer s
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IueT argfaeew w17 famw Wy §
fom mw &% oA fwar 8, 9 w1 &
gifew mwda wear § 17 g g A
& 33 aart ot 3§ fw IHA mw
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A e i g g ¥
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oqrEvTw § AVAAT, Fqe FA1 WV T {47
*1 fowrsr 31 ot &ay & i1 5w -
w71 owid Arfe afe g @ aed
wifeT WA & F97 wig T A1 IF T
oz w1 T | AT AF AN WO A
grn, wx aw ¥w wfavar & dam ¥
wifgraret A€t dvm, gw aw W A1 e
AR il

& oY wge wgen g e gt wfa-
T He A faww ¥ aga awrew §
FRIA & 1965 H wlawr F s
9T are-faanz & swg J1 W fegn ar
FHE Kl W1 95T FIATARATE

“When I took over in 1862, even
then 1 felt that the strength of

cur navy was certainly not ade-
quate for our purposes.”

“But certainly now we have
come to a stage that we cannot
any longer neglect the develop-
ment of our navy."

I A w g T I WA
“var g 0 F e § 1 afes o &
Hra-aTy W1 T AT & fawre ¥
fordt Trar AT & 4 @A FAE 1 T
1963—64 ¥ o afqver & F9T 704
01T 5o T 7Y 1 AW & fAT 27
HOIT %o THA T4, F 1964-65
g gfrcat & FIT 716 FUT o
TR TR Y Arear F foll 23 ® 0T T
TR T WIT 9 196566 H AT 748
Oy %o TR T Slawr & I Al
e & F17 FAE 24 FOF T TR
W W% g 59 W 9945 W §
& Wz %1 srafes € 3500 W
t 1 s a0 sfawm gl
| WA § 1 AW W g aeEn
% woT U &, fErgea & 39T gren
g 1 Qe S TR & R, W W
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The Depmiy Minister in the Minis-
try of Defence (Dr. D. 8. Raju):
Mr. Deputy-Speaker, Sir, I was
very glad to listen to the speech of
Shri Raghunath Singh. It is a very
well thought out and very well in-
formed speech, in which he emphu-
sised the ity for strength
and modernising our navy. There can
be no iwo opinions about it and al-
most all Members who have spoken
have supported the resolution.

He has gone into the historical de-
tails of the ancient traditions and
glories of our navy. These are all
accepted. But every nation has its
day, every nation has ils grealness.
m histori 1 &5 ._._‘ .wi
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we lost our freedom and so much of
the glamour and glory of our navy
also was gone. As | have said, we
are trying to do our best, with the
limited resources at our disposal,
technical know-how and man-power
to expand, develop and modernise our
navy.

Shri Raghunath Singh has gone
into the details of the naval strengih
of the surrounding countries like Pak-
istan, China and Indonesia (Interrup-
tion). Perhaps has got good informa-
tion and it may be that he is correct
—I cannot deny that. When com-
pared to the navies of these countries,
our navy is comparatively smaller
and perhaps weaker. Hon, Members
know we have got one Vikran:, a
couple of cruisers, about six destro-
yers, a few frigates, a few patrol
boats and crafts. This is our naval
strengith. Last year, our Defence Mi-
nister went to USA, UK. and USSR
and conducted negotiations with those
governments with the object of get-
ting some more help, some maore
equipment and some more of these
vessels. T am glad to say that our
negotiations with USSR have been
successful and we will be getting
wvery soon a few naval craft which
will be very helpful to us.

Our research laboratories are doing
excellent work in Cochin and Bom-
bay. Our metallurgical, chemical and
physical laboratories are discovering
new methods of preserving and safe-
guarding ships. That i9 also a good
thing that they are doing. Besides
that, technical know-how is also
equally important. We are sending
our scientists, technicians and others
to foreign countries and they are
also being trained there. However,
ultimately, as some hon. Members
have said, self-reliance is very ctsen-
tial. We must stand on our own legs.
This is the lesson which we have
learnt during the last conflict. Wih
that end In view we are trying to
expand and develop our indigenous
resources. Even the components of so
many crafts we are trying to bulld
and utilise from our own indigenous
TresOUrces.
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Hon. Members seem to be very
anxious and nervous about the polen-
ual of our potential eneriies.
I woull like to say, just briefly, thal,
after ell, victories are not won by
navies alone. It is a combined eflort
It must be a balanced force of navy,
air force and land armies. All these
things combined together generully
determine the victory or defeat of &
nation, If I may just remind the hon.
Members, for deciding the fate of a
nation there are so many factors that
are requll‘ed It is not only weapons,

and 1 All  these
!nctm-n of course, play an important
and vital part. Apart from these in-
dustrial resources, agricultural re-
sources, morale of the armed forces,
strategy and tactics of the military
generals are al] factors that play a
very important part in deciding the
fate of a nation.

| may quote just one example, Dur-
ing the last war, France with four
million troops, a well equipped and
first class army, did not last for maore
than three wecks against Germany
becausr (GGermany had superior tech-
niques, they had a very co-urdinated
effort of the land, air and naval force.
It is not the naval battle that will de-
cide a war. Tt was the land army that
decided the fate of France. 1 can
quote another example. When Japan
attacked Pear]l Harbour, seven midget

bmari they itted suicide—
sunk nine battle-ships in a space of
two hours. The entire American Pa-
cific Fleet has been sunk or damag-
ed and America took sbout two years
to recover from the shock. That is
one paint. Again, if you recollect
Singapore, the Prince of Wales and
Repulse, which were supposed to be
impregnable—that is what they used
to say——and unsunkable, they were
sunk by  few aeroplanen of the Japa-
nege.

After all, it is not the navy alone
that decides the fate of a country.
They are also vulnerable to weapoms.
There are many defensive wrapons,
like submarines, Torpedo boats, eic,
ete, which could destroy big bat-
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tle-ships. As Shri Indrajit Gupta has
correctly stated, these are very wvul-
nerable and very expensive weapons.
An aircraft carrier is worth many
crores of rupees and yet one sub-
marine or one depth charge is enough
to destroy some of these very costly
and expensive equipments.

I do not deny that we should try
to expand and modernise our navy
and make it up to date. But it takes
a long time. It will take three or four
years to build a submarine, What is
going to happen in the meanwhile?
S0, we have to depend on other arms
before we develop the navy.

We are expanding our shipyards at
Mazagon, Garden Reach and Visakha-
patnam. Port facilities are being im-
proved. Every effort is being made
within the resources available to de-
velop these things and I hope we will
be self-reliant within a short time. I
do not know how soon we will be
able to do that but our attempt has
been in that direction,

Shrl Indrajit Gupta: What about the
joint Commonwealth exercises?

Dr. D. S Raju: It is a suggestion
which Shri Indrajit Gupla has made.

Shri Indrajit Gupta: Nol my sug-
gestion; everybody wanis to know
what you are doing. You have gone
sailing with Pakistani angq British
ships.

Dr. D. S. Raju: The suggestion will
be considered.

Shri Ravindra Varma said that he
has read in some papers that Indo-
nesia has seny two submarines for
the help of Pakistan. I do not know
how far it is correct. We will try to
make further enquiries and check it
up. It is possible. Everybody knows
the intensiong of Indonesia, China
and Pakistan. They are trying to seize
every opportunity to humble India, to
humiliate India, to weaken Indla. So,
one need not be surprised If they are
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sending their submarines or other
naval craft to the help of Pakistan, It
is possible,

Shrimati Sharda Mukerjee hag said
that our thinking has been very rigid.
Perhaps, it is partly, right. But priori-
ties have got to be given and, as I
have said, air force and army have
the top priority, because they serve
our immediate needs. It takes a long
time to develop a gtrong navy and
anything might happen in the mean-

while. So, we cannot wait till the
navy is developed. We must con-
centrate al] our resources on most

urgently needed things. Air force is
very important. If we have got a
very powerful air force with all soph-
isticated acroplanes we can  detroy
any invading fleet very easily before
they reach our shores. Also, our
shore-based artillery guns can destroy
them before they land on the shores.
All these things are possible. Ewven
if they land on any of our beaches,
our land forces can effectively meet
them,

We must remember the famous
speech of Sir Winston Churchill, He
made g very famous speech 1n which
he said: we will fight our enemies on
the beaches; we will fight them on
the land, on the hills, on the dales
and the streets of London. This is
what he said. It ig thig famoug speech
which inspired the whole British
nation and even the European coun-
tries to fight the enemy.

1 think I have covered all the points.
I have no objection to accept the Re-
solution of Shri Raghunath Singh pro-
vided he delete the word “imme-
diate”, because wWe are trying to do
what he expects ug to do, what he
hopes us to do, to develop these
things. We accept the Resolution with
that proviso,

st TqaT fay : S0, § qoere A
garE 3 g fe arde AT W &
w OF TG 17T e & )
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o1 srde #A & faad foiegae o
fam md & 7a Y qawTT AT Wl
&1 5H% &7q 49 ¥ ST CHo TAo T
A1 BT IFA GATT IATE | IAHI ATHTAE
wagar ¢ Afew wafw o
& wEE 1 e sy g av
IT A0 R i ag U wvRe
arrg ¥ F 1 & ot F7 fr w1 of7 weATT
g gER ge At A ol wfl
A WIET o A W agT oo A N
fF oWt 3% gwaf & ot ga wrf ofcda
T T Ay, AT AT ArgT
T I A §, 97 miiwra & ariy
a7 7 & AN W A gwew
& WTE AT AT AT THEAT Y ITET
ATIw ] TR ;0 &, Faarar v o r o
oA w4 & 37 97 g frarr wrar arfg
a5z 499 QAFTATER W FET AW
T &, FAE g W gETL Al
A M gwrdr ardy aw A A
ZW IAF qZ T KT 4T | &L A9
#t & w1 fx & 9 Tifa fem g
ford 7

Shri Ravindra Varma: 1 did not
say “All of them were”; [ sad
“gome", perhaps.

it vgara feg | afwr & 3%
favamer faraman g s & 993 qma a9
Iz ©7 T AT, TF G A A7 T R
dxq, KAz wTIETAT)

Shri Ravindra Varma: Perhaps |
was aware of the sources.
it ATy fog : aF oft 4 oft a1
sl 1T ¥ | TE TF TAT AviA W
¥z w73 &, A a0 arw nfas dfae
741 3, WETTE AT A AT A AG AN
w7 AqE A Y TAT €T

% waen : a A faege fafree
dd Twr @)
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hrergre fog 7% At fafree

oft favgarg quo¥g W 7 TF g
I T OoAT a1 w1 AT 91 & gynaEy
ot £ gegaTE ZAT § | FEE N AR
& §, i roit{eqe wey gz fear ang,
LinakEsiiasd o if 4

Mr. Deputy-Speaker: You are
pting the Resolution with the
omission of the word “immediate".

Dr. D. §. Raju: Yes, Sir.

Mr. Deputy-Speaker: Does Shri
Shree Narayan Dag press his amend-
ment?

Shri Shree Narayan Das: No Sir;
I do not press my amendment.

Mr, Deputy-Speaker: Hos he the
leave of the House to withdraw his
amendment?

The amendment was, by leave,
withdrawn.

Mr. Deputy-Speaker: The question
is:

“This House is of opinion that
steps  be taken to develop and
modernise Indian Navy in order to
make it effective”

The motion was adopted.

1648 hrs,

RESOLUTION RE: OIL INDUSTRY

Shri Vasudevan Nair (Ambala-
puzha): 8Sir, T move:—

““This House is of opinion that in
view of the present emergency, the
oil industry should be placed in the
public sector.”

As you know, Sir, we bave even
before expressed our very clear views
on the necessity of developing the of!
industry entirely and wholly in the



